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AlitonOJD01III PJmnla, Beanls iD itates 
3536. SHRI SUBHASH CHANDRA 

BOSE Au..UlRI: Will the Minister of 
PLANNING be pleased to state: 

(a) whether it is a fact that there 
is :1 lack of planning procl~ss in each 
State due to absence of autonomous 
planning boards; and 

(b) what steps are being taken or 
proposed to !be taken in this matter? 

THE MINISTER OF PLANNING 
(SHRI N. D. TEWARI): (a) No, Sir. 
All the States have constituted suit-
able mechanism at the State level for 
formulation of development plans even 
though there is considerable scope for 
further strengtilertilik of the planning 
machinery in many States. 

(b) The appex planning bodies at 
the State level which are variously 
called state Planning Boards/Com. 
missions/Advisory Committees have 
been set up on the recommendations 

of the Planning Commission to asslat 
in the plamrln. proceaa in each State. 
The functions of these bodies are t\) 
formulate the broad objectives of the 
development plans for the States ov.er 
different time perspecti ves and to, 
evolve regional and sectoral strate-
gies and priori ties of develop-
ment after an assessment of 
the natural, material and human re-
sources of the state. They ~ave aIs,) 
been entrusted with the task of con-
tinuous review and evaluation of plan 
proposals. It Is upto the State Govern-
ments to further strengthen the Plana-
ing Machinery in their respectlve 
States. The Planning Commission 
would, on its part, welcome tbe 
setting up of full time Planning Board. 
in such States where the planning 
machinery needs further strengthen-
ing. 

A statement showing the details of 
these planning bodies is laid on tbe 
Table of the House. 

Statement 

S. 
No. 

State 

2 

List of Apex Planning Bodies at th~ Stat, ltu,l 

Name of Apex 
Planning Body at 
the State Level 

Composition 

3 '------~-------
4 5 

I. Andhra1 
Pradesh 

2. Assam 

3, Bihar 

State Planning 
Board 

State Planning 
Board 

State Planning 
Board 

I. Chief Minister 
2. Finance Minister 
3. Members-Ex-Officio 

Members 
Part-time Member. 

4. Srcretary to Govt., 
Finan ce & Planning 
Department 

-Chairman 
- Vice-Chairman 

5 
4 (2 Non-officials) 
~etnber-Secretary 

J. Chief Minister -Chairman 
2. Minister for Planning Vice-Chairman 
3. Member ,--N on-Officials 

(Part-time) 4 
4. Developmen t Com-

missioner -Member-Secretary 

I. Chief Minister 

2. Pla'lning Minister 

3. Non-official 

-Chairman 

- Vice-Chairman 

-Dy. Chairman 
Non-Officials Members 

2 Members (Full time) 

OfJieWs 

2 Mcbber. (Part-time) 
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I 2 3 4- 5 
. - --....... ~-------.--- .. ----' ._ -

-4. Gurajat 

6. Himachal 
Pradesh 

7. Jammu & 
Kashmir 

8. Karnataka 

9 Ker.ila 

..-- - ...... ..-

State; P1lmlling 
Board 

S~~ P-1'Wlling 
oard. 

State Plannin g 
Board 

State Planning 
Board 

State Planning 
Board 

Sta te Plannin g 
Board 

I. Minister for Finance - Ch;air.man 
& Planning 

!. Non -Officia 1 - Vice CDairmao 
{Jf,",~ .. tjm~ 

3. Non-Official 10 Membe,rs~ (~~rt-time) 
4. Joint Secretaryl 

Deputy Secretary 
Planning (General 

-Member-&eP-~tar.y Admn. Deptt.) 

I. Chief Minister -ChairPWl 

!2. Deputy Chair~n (~\111 time wi~ I$lar.y 
and privileges admis~ble to a MfniltJ' or Catiinet 
rank) I ,;, 

3· Members-Nan-Official 5 
(Part-time)Offlcjal I 

M.Ps. (Part tIme) 

4. Principal Secretary 
to Chief Minister 

3 

- Member-Secretary 

I. Chief MInIster - Chairman 
2. Fmance IVlim&ter/ -De-puty Chairman 

Planning Minister 
Mmlstel ~ of Cabinet. 
Rank (All) -Members 
Official B-Members 
Non-officals 2-Members 
Secretary, Planning Member-Secretary 

I. ChIef !\lmlster 
2. Mmister of Agricul 

ture and Industries 

Chairman 

- Vice Chairman ~ 

3. Non-Ofhclals Member. 14-Members 

I-Member 

5. Planning CommissIOner Member-Secretary. 

State Government Offitials 

6. Chief Secretary 

J. Chief Minister 
2. Finance Mmister 
3. Mnnbers 

Ministers 
State OffiClals 
Non -Officia Is 
Spe~ial Secetary 
(Planning) 

I. Chief Minister 
2. Non-Official 

3. Finance Minilter 

-Member 

- Chairman. 
Vice-Chairman 
M,mb"s 

2 
2 
!2 
~eDnber-Secretary 

-Chairman 
Vice-Chairman Indultry .. 
Power, Transport and 
Communications & 
Administrative Reforms 

Member- Financial 
Resources and Economic 
Policies • 



lOS WTitten AmtOers ASADHA 18, 1902 (SAKA) Written Answers 106 

3 

__,_.--. _- --------
4 

4. Additional Chief 
Seeretarv to Govt. 
incharge' of Planning 
& Eeon omi c Affairs 
DepU. 

5. Ex-Officio Secy. 
Planning 

6 :"J"on-Official 

7. Secretary Planning 

to. I\1adhya Pradesh State 
Board 

Planning I. Chief I\1inister 

I I. Maharashtra 

t 2. Manipur 

13 Meghalaya 

Sta te Planning & 
Developmen t 
Council 

Sta te Planning 
Advisory Com-
mittee 

State Planning 
Board 

2. Planning -Minister 

:}. Non-Ofilcials 

4. Offiical~ 

5. Offiicals 

6. Offiicals 

I. Chief Minister 
2. Minist("rs 
3. Non-Officials 

4. Offiicals 

5. Special Secretary 

(Planning) 

I. Chief Minister 
2. One M.L.A. to be 

nomin~ted 

3. Members 

Non-Officials 

Officials 

4. Secretary, Planning 

I. Chief Minister 
2. Minister Planning 

3· 
M.L.As. 

Officials 

5 

Member-Plan 
Coordination Monitoring 
and Plan Implemen tation 

Member Science & 
Technology Phrest and 
Fisheries. 

Member-Natural 
Resource and Mineral 
Developmen t 
Mf"mber Secteray-
Agriculture, "Statistics, 
Data Bank and General 
Administration, Plan 
Publicity, Social Services, 
Manpower, Planning & 
Evaluation. 

-Chariman 
- Vice Chairman 

.Alemoers 

2- Mf"mbers (Full time) 

2- Members (Full time) 

I-Member (Part time) 

-Member Secretary 

-Chairman 
6.- Me-m bf"rs 
24-- Mf"mbers 

I-Member 

~ernber Secretary 

-Chairman 
- Vic("-Chairrnan 

4 Members 

3 Members 

1\ I ember-Secretary 

-Chairman 
-Dy. Chairman 

Members 

6 

4. Jt. Secrr-tary (Planning) Secrc;tary of the Board -_. 
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I 

J 4. Nagaland 

f 

J 5. Orissa 

3 

State Planning 
Board 

J. Chi ef Minister 
2. Official Members 

3. Deputy Srcretary 
Planning 

State Planning I. Chief Minister 
Board 

2. 1\ linisters 

Written AM1De1"8 

5 

-Chairman 
4 Members 

Ex-Officio Secretary 

-Chairman 
Alembers 

3 . .!\Icwber ofPtuliament 1 

J6. Punjab 

J 7. Rajasthan 

18. Tamil Nadu 

19. Tripura 

• 

Sta te Planning 
Board 

State Planning 
Board 

4. ::\ on-Officials 

J. Officials 

6. Secl dary, Planning 

1. Chief Minister 
2. Finance & Planning 

M:ni~': cr 

3. Non -Officia Is 

4. Officials 

5. Secretary, Pldnning 

1. Chirf Minister 
2. Planning Minister 

3. l\lembers of Parlia-
ment & MLAs 

4. ~on-Offiicals 

5. Officials 

6. Special Secretary 
(Planning) 

State Development 1. Chief Minister 
Committee 2. State Officials 

3. OffiCials ~ 

4. Non-Officials 

State Planning I. Chief Minister 
Board 

2. Ministers 

3. MLAs 

4. Non-Officials 

5. Officials 

-t 

5 

Mcmber ~ecret.lr> 

-Chairman 
- Vice- Chairmar, 

.\-fembers 

7 (Part time) 

10 

Member-Secretary 

- Chairman 
- Dy. Chairman 

Members 

2 

4 

Member-S('Cl'l tary 

- Chairman 
-Vice-Chairman 

Members 

1 

- Chairrnall 
Member.'i 
Q 

5 

3 

9 --.-.--------------------------~ ._-

le8 
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-
2 3 4 5 

20. Uttar Pradesh l: State Planning 
Board 

I. Chief Minister 
(Ex·Officio) 

- Chairman 

2. Finance Minister 
(Ex-Officio) 

- Dy. Chairman 

3. Minister 

4. Non-Officials 5 (IncludIng cne. part 
time) 

5. OfficIals: 4 

6. Secretary, Planning Monbcl -Secretary 

21. \Vest Beng;:,l ~t.a tL Pl ... nnmg 
Advisory Board 
Committ('e 

I. Chief Minister - Chairm~ n (Ex-Offi cio ) 
'2. Minister-in-Charge - Vice-Ch~lllm",n 
Devdopment and Plann- (Ex-Officio) 

ing Depar'men t 

MemLtTS 

3. Ministers 2 (Full time) 

4. MPs 1 (Part time) 

5. Non-Officials 5 (Fun time) 

6. Non-Officials 5 (Part time) 

7. Officials 2 (Full time) 

~,,-

CeatnJ AMiaiaDea tor the Suaderban 
Development Project 

3537. SHRI INDRAJIT GUPTA: 
Will the Minister of PLANNING be 
pleased to state: 

(a) whether any CerJ1.ral assistance 
; 2- being provided .for th(-! Sunderban 
Development Project of the West 
Bengal Government under the Sixth 
Plan; 

(b) whether Government have 
sought and obtained any World Bank 
aid for the said project; and 

(C) the main aims and objects of 
the project? 

THE MINISTER OF PLANNING 
(SHRI R. D. TEWARI): (a) No, Sir. 

(b) Government have sought aid 
from the International Fund for Agri-
cultural Development (IFAD). The 

IF AD is processing this project for 
assistance. 

(c) The aims and objectives of the 
project are (i) to improve the agri-
cultural production potential through 
improved drainage and water contro!, 
(ii) to increase cropping intensity by 
establishing irrigation facilities (iii) to 
initiate schemes fOr tJhe systematic 
development of brackish water Aqua-
culture, and forestry and (iv) to iAn-
prove transportation facilities anri 
marketing infrastructure. 

uttarkhaDd Movement in West Benral 

3538. SHRI A. T. PATIL: Will the 
Minister of HOME AFFAIRS be pleas· 
ed to state: 

(a) whether the ''U'ttarkhan d" 
movement has. been recently stepped 
up in North Bengal; 




